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SHRI VISHWA BANDHU GUPTA 
(Delhi); Madam, this is a very important 
matter. I have already given a notice for 
Calling Attention. You may kindly fix a date 
for discussing it. 

THE DEPUTY CHAIRMAN: Yes, it has 
been decided to have a discussion on the 
Calling Attention notice and we will discuss 
it. 

REPORTED  DISCOVERY OF WEAPONS 
m CARGO UNLOADED FROM INDIAN 
AIRLINES FLIGHT    FROM KABUL  - 

' SHRI SUBRAMANIAN SWAMY {Uttar 
Pradesh): Madam, I seek your indulgence. We 
also sought a discussion on the illegal boxes 
that came from a flight from Afghanistan. 

THE DEPUTY CHAIRMAN; That is not 
the present... 

SHRI SUBRAMANIAN SWAMY: We 
have ' submitted a notice for Calling Attention 
on that subject. 

THE DEPUTY CHAIRMAN; Calling 
Attention notices are not... 

 

THE DEPUTY CHAIRMAN. Members 
have come to me and it hay been decided that 
there will be a discussion on the Calling 
Attention notice on drinking water crisis. 
They will have that discussion. 

 

THE DEPUTY CHAIRMAN: I will look 
into that. 

SPECIAL MENTIONS 

Protest against classification of  certain 
Nomadic  and  denotified     tribes oi 

Maharashtra as criminal tribes 

SHRI  VITHALRAO  MADHAVRAO 
JADHAV      (Maharashtra);     Madam Deputy 
Chairman, I am thankful to you for allowing me 
to make   a special  mention  on  a very  
important subject     about     the     
discrimination against  nomads.    Madam,  on     
April 25,   1988,  the  Bombay    daily    "the 
Indian Post"   has  reported  that  nomads   
marched   against      discrimination.    On April 
25, 1988, there was a colourful march of  some  
7000 no-; mar's, representing some 42 
denotified nomadic    tribes of    Maharashtra    
to Chowpati, Bombay, expressing,    deep 

DRINKING     WATER     CRISIS    IN 
DELHI 


